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for sale of 5% ethanol blended petrol. This was further extended to twenty States and
four Union Territories with effect from 01.11.2006. The blending percentage in EBP was
increased to 10% with effect from 02.01.2013. Central Government extended the Ethanol
Blended Petrol (EBP) Programme to whole of India except island Union Territories of
Andaman Nicobar and Lakshadweep with effect from 01.04.2019.

National Biofuel Policy - 2018 envisages an indicative target of 20% blending of
ethanol in petrol to be achieved by 2030. The ethanol blending depends on the
availability of ethanol which further depends on availability of raw material for ethanol
production viz., sugarcane, damaged foodgrains unfit for human consumption, etc. and
supply demand scenario in other ethanol consuming sectors like potable alcohol,
pharma, chemical, petrochemicals, etc.

Increase in prices of LPG

2044. SHRI MANAS RANJAN BHUNIA: Will the Minister of  PETROLEUM  AND
NATURAL GAS be pleased to state:

(a) whether the Central Government has been continuously increasing the prices
of non-subsidised LPG cylinder;

(b) if so, the reasons to increase the price; and

(c) how much and how many times the price has been increased?

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA
PRADHAN): (a) and (b) The prices of petroleum products in the country are linked to
the price of respective products in the international market. However, the Government
continues to modulate the effective price to consumer for Subsidized Domestic LPG and
the consumers get the product at subsidized rate.

(c) The price of non-subsidised Domestic LPG is available at the website of
IOCL i.e. www.iocl.com.

Diversion of LPG

2045. PROF. MANOJ KUMAR JHA: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the total number of Liquefied Petroleum Gas (LPG) agencies in the country,
State/UT-wise;
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(b) the number of cases of diversion of domestic LPG cylinders for commercial
use detected during the last three years and the current year and the action taken
against the LPG agencies in this regard, State/UT-wise;

(c) whether Government has taken steps for checking the misuse/diversion of
domestic LPG cylinders for commercial purposes and curtailing the import of LPG in the
country; and

(d) if so, the details thereof and the quantum of reduction in import of LPG as
a result thereof?

THE MINISTER  OF  PETROLEUM  AND  NATURAL  GAS (SHRI DHARMENDRA
PRADHAN): (a) There are 24,483 LPG distributorship across the country as on 01.02.2020.
State/UT-wise details are given in the Statement-I (See below).

(b) to (d) Oil Marketing Companies have received 392 established cases of
unaccounted sale of LPG cylinders during the last three years and the current year
(April-December, 2019). State/UT-wise details are given in the Statement-II (See below).
In all established cases of irregularities by LPG distributorships, refill supplies, action
is taken as per provisions of Marketing Discipline Guidelines/distributorship agreement.
Further, OMCs carry out surprise inspections at distributor's premises, conduct refill
audits, surprise check at customer's premises, en-route checking of delivery vehicles
etc. to prevent the diversion of domestic LPG.

Indigenous production of LPG is less than demand, hence OMCs import LPG to
meet the deficit to maintain smooth supply of LPG in the country. Further, OMCs take
several steps including planning/construction of new refineries/augmentation of existing
refineries to increase the indigenous production of LPG in the country.

Statement-I

State/UT-wise details of LPG distributorship in the country as on 01.02.2020

States/UTs OMC

Chandigarh 27

Delhi 322

Haryana 621

Himachal Pradesh 203
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States/UTs OMC

Jammu and Kashmir 263

Ladakh 22

Punjab 856

Rajasthan 1368

Uttar Pradesh 4096

Uttarakhand 313

Andaman and Nicobar Islands 9

Arunachal Pradesh 83

Assam 549

Bihar 1908

Jharkhand 529

Manipur 99

Meghalaya 62

Mizoram 59

Nagaland 81

Odisha 936

Sikkim 24

Tripura 73

West Bengal 1402

Chhattisgarh 532

Dadra and Nagar Haveli 3

Daman and Diu 3

Goa 55
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States/UTs OMC

Gujarat 954

Madhya Pradesh 1499

Maharashtra 2177

Andhra Pradesh 1046

Karnataka 1227

Kerala 670

Lakshadweep 1

Puduchery 27

Tamil Nadu 1614

Telangana 770

ALL INDIA 24483

Statement-II

Established cases of Diversion of LPG cylinders during last three years and
current year i.e. 2016-17, 2017-18, 2018-19 and Apr.-Dec., 19

States/UTs OMC

Chandigarh 2

Delhi 44

Haryana 8

Himachal Pradesh 1

Jammu and Kashmir 11

Punjab 7

Rajasthan 19

Uttar Pradesh 75

Uttarakhand 4
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States/UTs OMC

Andaman and Nicobar Islands 0

Arunachal Pradesh 0

Assam 11

Bihar 9

Jharkhand 20

Manipur 0

Meghalaya 4

Mizoram 0

Nagaland 0

Odisha 2

Sikkim 0

Tripura 1

West Bengal 5

Chhattisgarh 8

Dadra and Nagar Haveli 0

Daman and Diu 0

Goa 1

Gujarat 18

Madhya Pradesh 47

Maharashtra 40

Andhra Pradesh 3

Karnataka 14

Kerala 17

Lakshadweep 0

Puduchery 0

Tamil Nadu 7

Telangana 14

ALL INDIA 392


